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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA NO. 1289 OF 2024

IN THE MATTER OF:
SANDEEP KUMAR & ANR. .....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ....RESPONDENTS

INDEX IN OBJECTIONS OF THE APPLICANTS TO THE REPLY OF
RESPONDENT NO. 4 AND 10

S. No. Particulars Pg. No.

1. Objections of applicants to the reply of R-10 and 2-5
R-4

2. Annexure A-1: True copies of the CPCB 6-15

Guidelines for poultry farms applicable during the

establishment of poultry farm

3. Annexure A-2: True copies of the rejection of 16-17
M/S S K Poultry Farm CTO Application by
UPPCB dated 26.10.2024

FILED BY:

Sameloap KW=t Anix

Sandeep Kumar Amit Kumar
Date: 05.03.2025
Place: New Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA NO. 1289 OF 2024

IN THE MATTER OF
AMIT KUMAR «....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ....RESPONDENTS

OBJECTIONS OF THE APPLICANTS TO THE REPLY OF
RESPONDENT NO. 4 AND 10

MOST RESPECTFULLY SHOWETH:

1. That the present objections are being filed on behalf of the Applicants in
response to the Replies filed by Respondent No. 4 (Uttar Pradesh Pollution
Control Board, hereinafter referred to as "UPPCB") dated 05.03.2025 and
Respondent No. 10 (M/S S.K. Poultry Farm, hereinafter referred to as the
"Poultry Farm") dated 05.03.2025, wherein the Respondents have made
misleading, incorrect, and legally unsustainable assertions in an attempt to
evade liability for their continued violation of environmental norms.

2. That the Poultry Farm was established on 13.04.2016 with a capacity of
30,000 birds and subsequently expanded on 14.06.2017 with an additional
10,000 birds, totaling 40,000 birds, as is evident from the Letters of Comfort
issued by the Animal Husbandry Department. The same has been annexed as
Annexure 1 of the OA No. 1289/2024 [Page No - 13, 14].

3. That at the time of its establishment, the Poultry Farm was in gross violation
of the environmental guidelines in force. One such major violation was the
failure to develop a mandatory green belt on all four sides, a requirement
under the then-prevailing CPCB guidelines. The CPCB Guidelines effective
at the time of the establishment of the poultry farm are annexed herein as
Annexure A-1

4. That due to these blatant violations, the aggrieved Applicant No. 1
approached the authorities, leading to the first inspection on 18.07.2023.

wherein the violations were confirmed. Subsequent inspections followed,
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culminating in the issuance of a Show Cause Notice dated 12.12.2023 and a
Closure Notice dated 29.10.2024. The inspection reports dated 18.07.2023
and 24.09.2024 are annexed as Annexure 3 and 5 respectively, of the OA No.
1289/2024 [Page No - 15,16 & 18,19]

5. That UPPCB, instead of acting in accordance with environmental law, failed
to take stringent action against the Poultry Farm despite clear findings of

violations. The Closure Notice dated 29.10.2024 mandated immediate

cessation of operations within 7 days. However, UPPCB deliberately
delayed enforcement. allowing the Poultry Farm to operate for several
months illegally. This reflects a clear case of collusion between UPPCB
and the Poultry Farm.

6. That in its reply, UPPCB has failed to justify why Environmental

Compensation (EC) was imposed for only 80 days. when the violations

have been continuous since 13.04.2016. The arbitrary imposition of EC for

a short duration is contrary to established environmental jurisprudence.

7. That the Poultry Farm, in its reply, has deliberately concealed the fact that it
had applied for a Consent to Operate (CTO), which was subsequently
rejected by UPPCB. The rejected CTO application is annexed as Annexure
A-2.

8. That the mere reduction of the number of birds at the time of an inspection

does not establish permanent compliance, especially when the Poultry Farm

holds Letters of Comfort from the Animal Husbandry Department
permitting operation with a capacity of 40.000 birds. As per the CPCB

Environmental Guidelines for Poultry Farms 2021, any farm exceeding
25,000 birds is required to obtain a CTO, which the Poultry Farm has failed
to do since August 2021.

9. That UPPCB, in its letter dated 05.03.2025, conditionally cancelled the
Closure Notice dated 29.10.2024 and imposed an EC for only 80 days. This

is highly erroneous and unjust. as the violations have been ongoing since

the very first day of operation. The EC must be imposed from

13.04.2016 till the present date.
10.That the following are the established violations by the Poultry Farm:

a) Established in 2016 in contravention of CPCB guidelines and without the

mandatory green belt.
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b) Operated above the 25,000-bird threshold without obtaining a CTO,
despite the clear mandate in the CPCB Environmental Guidelines for Poultry

Farms 2021.

c) Applied for CTO only on 30.09.2024, which was rightly rejected by
UPPCB on 26.10.2024.

d) The inspection reports dated 18.07.2023 and 24.09.2024 found
non-compliance with the 10m boundary criterion. which was later

falsely recorded as compliant in the most recent inspection report of
05.03.2025.

11.That UPPCB, in its reply, has taken an evasive and defensive stance to cover
up its own inaction. The Respondent No. 4 has failed to enforce the Closure
Notice, failed to impose EC from 2016, and has instead facilitated the
Poultry Farm in circumventing the legal provisions.

12.That based on these continuous and willful violations. the correct EC

should be calculated from 13.04.2016 to date. totaling 3.234 days. Using
the standard formula: EC = PI x N x R x S x LF, The Environmental

Compensation amounts to INR 1.61.70.000. whereas the UPPCB has
imposed a mere INR 4.00.000 for 80 days. which is a gross

miscalculation.

13.That the Poultry Farm has further misused the legal system by approaching
the Hon'ble High Court of Allahabad on 17.12.2024, despite the matter
being sub judice before this Hon'ble Tribunal. In doing so, the Poultry Farm
concealed material facts, including the pending proceedings before the
Hon’ble NGT and the actual number of birds present on the farm, thereby
misleading the Hon'ble Allahabad High Court.

14.That in light of the above, it is imperative that this Hon'ble Tribunal
aside the UPPCB letter H25190/C-3/Air593/2025 dated 05.03.2025.

direct the imposition of EC from 13.04.2016 onwards. and ensure the
immediate cessation of illegal operations by the Poultry Farm.

PRAYER: In view of the above, the Applicants most respectfully pray that this
Hon’ble Tribunal may be pleased to:

a) Quash and set aside the UPPCB letter H25190/C-3/Air593/2025 dated
05.03.2025; b) Direct UPPCB to impose Environmental Compensation from
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13.04.2016 till the present date, amounting to INR 1,61,70,000; c) Direct the
immediate closure of the Poultry Farm for its continued violation of environmental
norms; d) Initiate appropriate action against the concerned officials of UPPCB for
failing to enforce the Closure Notice dated 29.10.2024; e) Pass any other order(s)

as may be deemed fit in the interest of justice and environmental protection.

AND FOR THIS ACT OF KINDNESS, THE APPLICANTS SHALL EVER
PRAY.

Sameloap KW=t Anix

Sandeep Kumar Amit Kumar
Date: 05.03.2025
Place: New Delhi

VERIFICATION

Verified at New Delhi on this 6th day of March 2025 that the contents of the
the instant Objection submitted on behalf of the applicants are true and

correct as per the information and the records available to us. No part of it 1s
false and nothing material has been concealed therefrom.

Sameloap KW=t Anlx

Sandeep Kumar Amit Kumar
Date: 05.03.2025
Place: New Delhi



Annexure A-1

ENVIRONMENTAL GUIDELINES FOR POULTRY FARM
1.0

1.1 Fencing and Green Belt Development

The poultry farm should raise green belt all around the farm with
minimum of two rows spaced apart of not more than 3 m.
The poultry farm should be fenced with barbed wire / linked mesh upto

a height of 1.5 m with approprlétely secured entrance and outlet.

|
]

|
2.0 Air Emission ( Includes gaseous emission, Odour and Dust)

2.1 Minimization of odour / gaseous pollution problem

e Ensure proper ventilation and free flow of air over manure

collection points to keep i‘é dry

Protect manure from unwanted pests/insects

Protect manure from ruh off water and cover it to avoid dust and
odours in storage pits

Design, construct, operate and maintain waste storage facilities
to contain all manure, litter and washings

Collect carcasses prorﬁptly on regular basis and dispose them

appropriately without damaging the environment.
2.2 Feed Mills

1. The feed mill and godown should be located on a well elevated
ground- preferably near the entrance to the farm and isolated from
other poultry sheds.

2. It should have a separate entrance and exit without crisscrossing the
internal poultry farm roads. _

3. Provisipn for vehicle tyre dip should be made available at the
entrance control gate

4,

Floor of the feed mill and godown should be concrete, damp proof,

rodent/vermin proof and raised above the Iground level by a
minimum of 2 feet.
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. Should have adequate fire and other accident safety provisions.
6. All feed ingredtents should be stored on pallets or platforms to

facilitate easy detection of leakage and to prevent absorption of
moisture from the ground.

7. Dust collector system should be installed in the feed mill .

8. All the workers workirfg in the feed mill should be provided with dust

masks.

9. Avoid pest infestation of stojred feed ingredients by frequent
inspection and following prompt interventions.

10. Never store pesticides and otherf poisonous materials in feed plants
or feed making premises. |

11. Provide exclusive storage facilltyi within feed plant for feed additives
like vitamins, minerals etc,,

12. Always store finished feed in éovered containers and try to deliver to
sheds for distribution to birds in specially made closed delivery
trucks avoiding baggage and its reuse.

13.

Never store finished feed in sheds for more than the current days
requirement.

14. Prevent interaction of feeds with wild birds, rodents, pests, flies etc;

as a measure of food safety ahd prevention of spread of diseases.

Avold spillages to limit wastage and discourage habitation for pests
and rodents

15

16.0bserve sanitation and cleanliness as a routine to ensure quality and
safety of feed grains

3. Management of solid wastes (Solis Waste contains Dead Birds,

Manure and Hachery Debris)

General:

Place primary importance to minimize waste generation in regular
farm management schedule.

Properly collect, sort, treat, transport and utilize the solid wastes

Always balance land application of manure to the nutritional
requirements of soil and crop

2



a)
1.

71

« Keep manure dry and avloid wet spots/patches
» Store manure properly by following appropriate storage
technologies like composting

Reduce mortalities on farm by proper animal care and disease
prevention program

The products frgm the rendering plant can be used a pet food.

No open burning or indiscriminate dumping of any dead birds /
feathers / offal’'s, unused materials like litter / empty gunnies /

containers etc. should be'-aclopted within or outside the farm
premises

Use reliable options for collllection, storage, tra.nsport and disposal
of dead birds ’.

Dead Birds Disposal

Burial

The dead birds arising from day to day farm activity should be
separated from other live b'!rd's promptly and should be stored In
closed containers \ disposed I';off within 24 hours by following any of
the appropriate disposal methods.

The dead bird burial pit should be of 3 to 4 m in depth and 0.8 to 1.2
m didmeter and located above rrﬁnimum of 3 m from the ground water
table.

The dead bird burial pit should be provided with a vermin/fly proof
cover made up of wooden / metal / concrete having a central operable
lid of proper size for day to day dropping of carcasses.

When the pit Is full, a compacted soil cover of 0.5 m should be
provided with the top of the covered soil well above the ground level.
The distance between any two burial pits should not be less than 1 m.
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1.

|
. The optimum temperature for composting
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Composting,
The composting facility should not be located within 300 m from the
nearest dwelling and 100 m from any well or water course.

The capacity of the composting facility must be sufficient to handle the
average mortalities on the farm. |

. The roof of the composting facility' should be permanent with bottom

concreted.

. The composting facility should be secured with link mesh all around

raised to a height of 1.5 m above the ground level to avoid the
predation by straw dogs etc.

. A proper mixture of smaller arfld ;.Iarger particle sizes to obtain an

optimum air exchange within the mixture and buildup of temperature.,

|
. Moisture content of the composting pile should be approximately 60%.

More than this may result in odor

problems and less than this will r%educe the efficiency of the composting
process. '

|
. Carbon and nitrogen are vital nutrients for the growth and reproduction

of bacterla and fungi. The car‘:on -to-nitrogen ratio must be in the

range of 20:1 and 25:1 for prbper composting This is obtained by
carefully balancing the dead blrd{ and carbon sources.

is 54 to 66°C which
pasteurizes the compost. If temperature falls below 49°C after a week
or so, the material should be moved to the secondary stage unit. To
facilitate thé easy transfer of the first stage material to the secondary
stage, the proper designing of the primary stage (first stage) facility is
desirable as illustrated in figure 5.5. Failure to do so will result into
poor compost. The temperature in the secondary stage unit will begin

to raise as<beneficial bacterial activity begins and will peak in 5 to 10
days.

¢) Incineration

s 8

The incinerator should be located in down wind direction to the poultry
houses and populated areas.
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2. The incinerator capacity should be of sufficient size such that no un-
burnt carcasses are left in a day’s operation.
3. The gulde lines and standards prescribed under Bio-Medical Waste

(Management and Handling) Rules, 1998 should be followed for erection
and operation of the incinerator.

&

Manure Storage and Management Storage
1|

. The litter / manure storage dumilps should be minimum 2 m above the
water table and of sufficient size based on the type and number of birds
handled. It's base should be constructed with stone slabs or concrete or
impermeable compacted clay.

. The litter / manure storage dumps should have a 25 m buffer strip all
around to keep out of wet areas/drainage discharges.

3. Keep manure dry and avold wet spots/patches

. The dry manure dump should be covered with permanent roof or with
plastic / similar material to prévent air emissions and the precipitation

falling on it.

Store manure properly by foliowing appropriate storage technologies
like composting. '

Composting of Manure:
The composting process of poultry: manure consists:

« Properly mixing the waste with a carbon rich material (e.g., paddy
straw / husk, wood shavings) in pits or in windrows. Carbon to
nitrogen ratios of 20-25:1 are usually recommended. Pure manure
can, also‘ be composted if all factors are carefully monitored.

« Addition of air by periodic stirring

« Proper balancing of moisture levels (35 to 50% moisture).

e Temperature monitoring to determine if composting conditions have
occurred. '
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6. Efforts may be made to Utilize Manure for Biogas Generation

C Hachery Waste Management:
e Efforts may be made in converting the shells to animal feed to
supply as a source of calcium, especially for poultry feeds.

Extrusion with soyﬁean meal can be used to make a shell / hatchery
meal.

|
¢ Un-hatched eggs should be disposed of by composting or by
rendering at a byproduct plant. It can also be processed by

extrusion with soybean meal to be used as hatchery meal in pet
food manufacturing. |

4. Waste water Discharge
The waste water generated from the cleaning operations (after each

batch removal) should be collected in appropriate holding tank and put
to use In the green belt.

» Process for treatment and disposal of effluent

* " Proper drainage / outle",t for collection and discharge should be

provided for storm runoff /'discharges from the farm.

» Improve drainage, reduce standing water and water ditches to

control mosquitoes and flies

« Reduce water use and spills from drinking devices by preventing

overflow or leakages and using calibrated, well-maintained self-
watering devices;

» Installation of vegetative filters (reed filters) and surface water
diversions to direct clean run offs around areas containing wastes
will help in decreasing spread of pollutants
Use of pressure pumps, hot water or steam in cleaning activities
instead of cold water and plain water scrubs can tremendously
improve sanitation and reduce the quantities of wash water
effluents considerably

6

11
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No obstruction should be created for any water course within the
farm or outside the farm boundary.

Implement buffer zones to surface water bodies, as appropriate

to local conditions and requirements, and avold land spreading of
manure within these areas.

5. Good House Keeping Practices in Poultry Farms

The following good Management Practices should be practiced in Poultry
Farms

a) Control of Flies in Poultry ]Farms: An Iintegrated approach that
ensures the proper treatmen;_t and disposal of manure, correct
ventilation of sheds, control of temperature, good sanitation, swift
repairs of leaks, avoidance of feed spills, prompt removal of broken
eggs and dead birds will all help control of flies in the poultry farms.

b) Control of Rodents: Monitoring should be undertaken on regular basis after
recognizing the rodent problem. The methods for the control of rodents may
include : i) Exclusion ii)Trapping ili)Glue boards Iv) Slow killing toxic baits
v)Rapid killing toxic baits and vi) Tracking powder

» The loading and unloading operations can be tirnited to day time
> Should have adequate fire and other accident safety provisions.

c) Efficient Feed Management Practices

+ Avoid exposure of feed and feed ingredients to rain, moisture,
flies and pests

 Ensure proper storage of feed and its transport

= Avoid reuse of used feed bags

+« Keep feeder equipment always clean and tidy

. Dlspbse properly the waste feed with due consideration to bio-
security and environment

« Properly balance the feed for meeting the precise nutritional
requirements

12
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Avoid overages/excess nutrients. Never store finished feed in

sheds for more than the current days requirement

Match feed formulation to the specific nutritional requirements of
birds like growth, production, breeding etc.

Balance properly the energy: protein, calcium: phosphorous,
Lysine: Methionine, Manganese: Zinc: Selenium ratios in the diet

Use enzymes, amino acids and gut modifiers etc. for enhancing
feed utilization and nutrient adsorption

Ensure proper balancing ant!:i mixing of trace elements like
vitamins, trace minerals, amino acids and other feed additives

Accurate weighing and proﬂer distribution of feed to avoid
wastage |

¢ Always use quality, unconta.mi:nated feed material
Implement a comprehensive nutrient management plan for the
entire farm |

Maintain records for feed ifssges and consumption of water and
feed on daily basis |

« Provide good quality drinkihg fwater

Deliver safe water to blrd$ V\}ithout exposure to contaminants -
nipple system is best compiared to open dispenses.

e Avoid spillage or Ieakage of water on the farm

Prevent interaction of feeds with wild birds, rodents, pests, flies
etc; as a measure of food safety and prevention of spread of
diseases.

Observe sanitation and cleanliness as a routine to ensure quality
and safety of feed grains.

d) Good Pest Management Practices

Design and construct all poultry structures to keep out pests

» Implement integrated pest control and mahagement to control
pests and limit pesticide use on farm
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Use predators to control pests
If pesticides are used follow the correct doses, methods of
application and proper disposal of used containers

Consider rotating the generic contents of pesticide to avoid build
up of resistance in the target pest

Avoid use of pesticides that fall under Hazardous class
Always follow label guid:,elines for dose application and safety

precautions while mixing, transfer and application of pesticides

should be undertaken by trained persons in well ventilated and
well lit areas.

Never store pesticides a';nd other poisonous materials in feed
plants or feed making premises.

Avolid contamination of 'feed, water and- other food material
including their equipment Wwith pesticides.

Store pesticides always in their original container at exclusively
dedicated place and kept under lock and key

Properly evaluate the élffectiveness of pesticide and its potential
environmental impacts before application

Never use pesticide containers for any other use and should be
properly disposed to an ehgineered land fill facility

Avoid pest infestation i. of stored feed ingredients by frequent
inspection and followlng:-prompt interventions. ©

6. Administrative mechanism

In the absence of any specific registration procedure in the country to

enumerate the poultry farms, their size and nature of operations, the
following are recommended:

The hatcheries of any size which are performing this exclusive
operation, feed mills of any capacity and the commercial poultry
farms which are handling more than 5,000 birds at a given time

on any single location need to be got registered with local bodies.

14
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The poultry farms which are handling 1,00,000 or more birds at a
given time In single location need to approach State Pollution

Control Board to obtain necessary Consent for Operation under
Water Act, 1976.

Siting Criteria ( For New Poultry Farms)
1. The poultry farm should not be located within

500 m from residential zone |
200 m from major water couréle like River, Lake and Canals

500 m from any major drinking water reservoir on catchment
side.

100 m from any drinking water source like wells, summer storage
tanks, other tanks

500 m from nearby poultry', dairy or another livestock enterprises
or industry |

150-200 m from National H]ghway (NH)
100 m from State Highway (SH)

10-15 m from rural roads/internal roads/village pagdandis

2. The poultry sheds should not be located within

3.

10 m from farm boundary

The poultry sheds should be posltlonec[,
on East to West direction
at least 2 m above the water table

at least 0.5 m above ground level

10

15



Ann@8ure A-2

UPPCB

UTTAR PRADESH POLLUTION CONTROL BOARD

M
?&% Building.No. TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226 010

Ty Telephone: +91-522-2720831, 2720681, 2720691 (Fax): +91-522-2720764
Category : ORANGE Application 1d : 28416558
Ref No. - Dated : 26/10/2024

222730/UPPCB/Circle3(UPPCBHO)/CTO/both/SHAM L 1/2024

To,
M/S SANJEEV KUMAR
SK POULTRY FARM
KhasraNo. 130M/5, Village Dakhodi, Shamli, Uttar Pradesh ,SHAMLI,247772
SHAMLI
Sub : Consolidated Consent to Operate and/or Authorisation hereinafter referred to as the

CCA (Consolidated Consent & authorization) Application under section 25/26 of Water
(Prevention & Control of Pollution) Act, 1974 as amended, under section 21/22 of Air
(Prevention & Control of Pollution) Act, 1981 as amended and Authorization under the
provisions of Hazardous and Other Wastes (Management and Transboundry
Movement) Rules , 2016.

Kindly refer to your Consolidated Consent to Operate and/or Authorisation hereinafter referred
to as the CCA (Consolidated Consent & authorization) application dated 30/09/2024 and received on
30/09/2024under section 25/26 of Water (Prevention & Control of Pollution) Act, 1974 as amended, under
section 21/22 of Air (Prevention & Control of Pollution) Act,1981 as amended and Authorization under the
provisions of Hazardous and Other Wastes (Management and Transboundry Movement) Rules, 2016. Y our
application and the information submitted by you have been examined along with the facts found during
inspection made by officers of UPPCB on 26/10/2024 . Y our consent application is hereby refused due to
following reason.

Reasons :-

As per the official record, show cause notice u/s 31A of Air Act 1981 dated 12.12.2023 is effective. Hence,
your application for consent to operate is Rejected herewith due to above reason.

The Consolidated Consent to Operate and/or Authorisation hereinafter referred to as the CCA
(Consolidated Consent & authorization) Application under section 25/26 of Water (Prevention & Control of
Pollution) Act, 1974 as amended, under section 21/22 of Air (Prevention & Control of Pollution) Act, 1981
as amended and Authorization under the provisions of Hazardous and Other Wastes (Management and
Transboundry Movement) Rules, 2016 is hereby refused. Further, you are hereby informed to comply with
the mandatory provisions of Water Act 1974, Air Act 1981 and HWM Rules 2016

Thisorder isissued with the approval of competent authority.  ANKit Eig;i\ta;ﬂ{ ;‘_9”id
y Ankit Sing

. Date: 2024.10.26
S IN g h 17:37:11 +05'30'

16



Copy To-
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Digitally signed by
e e Ankit Singh
Ankit Si ng P \pater 20581026
17:37:39 +05'30"

( Authorized Signatory )

Ankit Singh
Regional Officer

Ankit Singh
Regional Officer
( Authorized Signatory )
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